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BIHAR ELECTRICITY REGULATORY COMMISSION

Notification
The 31st March 2017

No.- BERC-Misc/PAT-30/12-02—In exercise of Powers conferred under section 27 of
the Energy Conservation Act, 2001 and all other enabling provisions in this behalf Bihar
Electricity Regulatory Commission hereby appoints Shri Ramesh Kumar Choudhary, Hon’ble
Member, Bihar Electricity Regulatory Commission as Adjudicating Officer for holding inquiry in
matters related to the Energy Conservation Act, 2001 and will be holding inquiry in such a
manner as may be prescribed by the Central Government.

By order of the Commission,
Sd/-Illegible

Secretary.
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